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Sir, my friend who is very brilli-
ant lawyer is aware that the language
of Article 44 says that the State
“shall endeavour”. Now the expres-
sion “shell endeavour” would only
mean that, stages by stages, the
State will have to act, unlike the
other Articles in the Directive prin-
ciples where there is a mandate, here
the mandate is in a different form.
It is more enabling. So, having regard
to this, the Government has to take
necessarily the sentiments of the
people, particularly when it is a
matter which is subject to religious
susceptibilities. It is purely in this
background, it is not possible to go
ahead with a common civil court at
this stage unless all my friends who
are sitting on this side and here, rise
above the political horizon and may
creale an atmosphere in the society
where the people belonging to differ-
rent religious, by themselves  should
demand for a common civil code.
That is the position, Sir, which I
should make clear.

MR SPEAKER: Shri Zaipul Ba-
sher. All right 15 minutes for this.

SHRI XAVIER ARAKAL:
was no supplementary.

There

MR. SPEAKER: I know. 15 miuntes
for this. You can call for another
discussion. Not in this question hour..
I can give you another occasion.
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THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRIL
VIKRAM MAHAJAN):. (a) to (¢)-
A statement is laid on the Table of
the House.

Statement

(a) The Central Government is in
continuous touch with the power
situation in all states including Utter
Pradesh. The Government of U. P.
had also informed the Centre in
October, 1980, about the power supply
position in the State and had asked
for Central Assistance in power
supply to meet the increasing power
requirementg in the State.

(b) This matter was discussed in
a meeting recently taken by the
Minster of State for Energy with the
Chief Minister and the power mini-

- ster of U. P. During this meeting, it

was agreed to give some assistance
to U. P. from the Centrally Operated
Badarpur Thermal Power Station.
The extent of such assistance, how-
ever, varies from day to day, depen-
ding upon by the, availability of power
from Badarpur-DESU Power System.
The assistance given to U. P. was 115
lakh units in October, 1980, 274 lakh
units in November, 1980 and 67 lakh
units from '1st to 10th Deceber,
1980,

(¢) Yes Sir. Apart from the relief
from the Badarpur Thermal Power
Station, U.P. has been receiving assis-
tance from time to time from Haryana
in the Northern Region as well as
Madhya Pradesh|Maharashtra in
the neighbouring western region.
Besides the above, U.P. has a bilate-
ral agreement with Himachal Pra-
desh for supply of power from Giri
Hydel power Station’ in Himachal

" Pradesh.

SHRI ZAINUL BASHER: There is
acute crisis of power in U. P. Agri-
culture is suffering, industry is suffe-
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ring; agriculture hardly gets three
or four hours power daily. I am
thankful to the hon. Minister that he
has given some relief to U.P. by arran-
ging some power supply from Badar-
pur but that is naot encugh. UP. is
facing acute power crisis. In
this’ coatext I should like to
know from the hon. Minister
whether he has made any survey
as to what is wrong with the
power situation in U.P., whether he
has conducted any enquiry or survey
into the affairs of the U.P. electri-
«city board, whether there is ineffici-
ency? What is the general cause of
the bad power situation in U.P. for
two or three years; and (b) whether
the government is considering to arr-
ange more power from the central
‘pool or from other states to UP. to
meet the power crisis?

SHRI VIKRAM MAHAJAN: So
far as UP. is concerned, the hon.
Minister, had called the power Mini-
sters’ Conference and the problems
of all states were discussed. Our
officers went to UP. we have sent
expert teams to U.P. to find out the
problems of their power situation.
Because of the efforts made since the
last eight or nine months when the
new Government came into
power position has been improving
and the power generation in Nove-
mber 1980 in U.P. was. 28 per cent
more than what it was last year.
“That is because of the massive effort
made by the present government in
U.P. Additional steps have been taken
‘to improve power situation and with
the passage of time I hope U.P. will
improve. As a result of improved
situation all essential industries have
no power cut, like fertiliser - vanas-
pati, sugar, drugs and even on new
industries the government fhas said
‘that they will not impose power
cuts. That gshows that things are
improving in U.P. We will give all
‘the necessary help.

SHRI ZAINUL BASHER: Agri-
culture gets power for only three or
four hours. How many power pro-
Jects from U.P. government are pen-

ding at different stages with the Go-
vernment of India to be cleared ?
Kindly give the names of projects
and also the time by which they are
expected to be cleared.

SHRI'VIKRAM MAHAJAN: There
are about 13 and odd projects which
are pending with CEA at various
stages. The first one is Lakhwar-
Vyasi multi purpose project; it is
pending because certain replies have
to be given by the state on this parti-
cular project.” There is then the
Koteswar dam. A detailed report
has not been submitted, Khara—again
revised project report based on the
comments of CEA and other concer-
ned organisations are being awaited.

Then there is Loharinag pula
Hydro-Electric Project. This is 282
Megawatt project. The project re-
port was received in March 1980
Then there is Kishaw Dam, Multi-

purpose project, Kotlibhal Multi-
purpose Project. Then there are
Anpara B. Anpara C, Dohrighat,
Rosa,. . .. (Interruptions)

MR. SPEAKER: You give the ist.

SHRI VIKRAM MAHAJAN: Pani-
chha Extension, Jawaharpur,..They
are all at different stages. - (Interrup-
tions)
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SHRI VIKARAM MAHAJAN:
Sir, we will request the state Go-
vernment to consider the case
sympathetically.
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Shortage of Power in Gujarat

..*421, SHR! DAULAT SINHJI
JADEJA: Will the Minister of ENER-
GY bve pleased to state:

(a) whether Government are aware
of the acute power shortage in Guja-
rat State due to short supply of coal;

(b) whether it is a fact that due
to non-availablity of wagons coal is
not supplied in time to the power
stations;

(c) whether in view of the above
fact Government are considering to
use -jocean route for transportation
of coal to Gujarat State; and

(d) if so, at what stage the matter
stands at present?

THE MINISTER OF STATE IN
THE MINISTRY OF ENERGY (SHRI
VIKRAM MAHAJAN): (a) to (d).
A statement is laid on the Table of
the House.

(a) Although the thermal power
stationg in Gujarat are having low
coal stocks no power station has had
io be shut down due to shortage of
coal.

(b) Delay in adequate availability
of wagons has at times resulted in
delayed supply of coal which adver-
sely affects -the coal stock position at
the power stations. The matter has
been taken up by the Minister for
Energy with the Railway Minister.

(c) and (d). A proposal to trans-
port coal from Haldia to Western
coast of Gujarat by sea route for
movement of coal to the thermal
power stations in Gujarat has been

* received. Stepping up of the move-

ment of coal through sea route invo~
lves an integrated development of

mines. linkage to ports, adequacy of

port facilities and adequacy of sui-

table ships for movement of coal.

Keeping in view, the present f{aci--
lities available, immediate stepping
up of Coastal movement of coal 1o
Gujarat State is not considered fea-—
sible. )





